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c='a C-242Q Near Gevind
1 4 nér Bhatwad: Sawantw

intwadi. Dist: Sindh Lurs?’ That as the MSRDC is the monitoring body and the contract was

E.A. NO. 7/2024
IN O.A. NO. 28/2014

C.A. SHRI. SAIPRASAD MANGESH KALYANKAR ---- Applicant

/s

The R.T.O. Sindhudurg and others ----  Respondents

MOST RESPECTFULLY SHWETH :-

I'have gone through the replay affidavit filed by RTO Sindhudurg

and on behalf of Respondent No.3 dated 10/10/2025 and to say and pray
that,

1. That | am satisfied with the affidavit. As the single stretch of land

admeasuring 12 hectare along the highway is not available, the 17.33.00
H.R. of land bearing Survey No.72 at
Dist.Sindhudurg (Maharashtra Govt
27000 trees.

village Jambhawade,
- land) is selected for plantation of

2. That the legal formalities at revenue office Collector, Sindhudurg

should be immediately completed to get the 7/12 extract no. 72 of village

Jambhawade, transferred on the name of Transport Commissioner, Gouvt.

of Maharashtra, Mumbai.
A (TVOCATE & NOTARY

given to the MBCPNL on behalf of Sadbhav Engineering Co. the plantation
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completed of 2
Apoli University or the Forest Deapartment. Sindhudurg
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]h-“ NO single restncted tree In the survey NO.7< Shoulg be w@iad

Whieh (s alieady in axistance on the land If this is done 1t will be agam the
murder of the trees

3 That the planation of VAD, PIMPAL, UMBAR. the treas on which
the birds are attracted, such forest trees onlyv should be planted
will bo Birds Abhayaranya after some vears. that axpent su
appomtad having monthly report of the activity

—

Q That the compound wall should be built around the Survey No

that no one can enter in the proposad land.

ROP

7 that MCRDC is the monitoring body for the BCP, Insuli P

snce the year 2012, But fails to make the
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sciantific plan

Banda and preservation and protection, that sincs

protecting and caring for the trees plantad, no gardansar ars workimg st th

ars N OPAration SO HS ress

14
[{
/

area, NO proper watenng and other facilities

are dying because of the facilities requirad for reforastation at the sk
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to pray that M
should b

survey no. 182C at Satwadi, Banda. | pleass

and MBCPNL (Subsidary of Sadbhav)

Le penalised

for this negligence at the higher costs.

8 Collector, Sindhudurg should take sl responsidilitias of dllowing

0.0\ 114 oan

the directions given by National Grean Tribunal without any failure
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AFFIDAVIT
| Shri. Saiprasad Mangesh Kalyankar Chatered
Accountant, Age 63 years, Indian Inhabitant, an Applicant resxdmg at

House No. 1442B at village Banda, Taluka Sawantwad) Dstect

indhudurg, State Maharashtra, Pin 4168511 state on the
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.

irmation that all information provided in above 18 true and comect 10 the
t of my knowledge and belief. | am signing this affidavit todayon O (.27 =5

at Sawantwadi

* - Place : Sawantwadi.

Dated : 0O 12205
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Rio Recnda o) dacnan

who is identified by Provhant k wagléd
to whom | persanaiiy know No. of pages 4
Netary Regd. No. || 5 Dated ¢l12]2025
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